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Government of India for mmﬁmmhﬁ_
‘Caprolactum’ 50,000 tonnes at & cost
sbout Rs. 150 crores.  The annual
projection for ‘Cay ' for nylon
by 1983-84 made the Ministry is at
the rate of 50,000 to go,000 tonncs per
annum. Against this, our vailability is
only 18,000 to 20,000 lonnes per an-
num. The only producer in this field is
the Gujarat Fertiliscer Company. Expan-
sion o'f'l the cxisting plant virtually means
putting up another plant.  This will not
mean any economy.

It is learnt that the Petroleum Ministry
has now appointed a study group on the
matter of diversification of FACT, Kerala.

The Government of Kerala and the
various trade umons have been demanding
for the ‘Caprolactum plant’.

T request the Central Government to
sanction this project to help in the

m
of industrialisation of Kerala and creation
of emplovment potential.

(iii) Huncer-Strik:z 3y EumpLovEes oF
THE INpDiAN CoUNCIL OF AGRICULTURAL
Resrarcy, Pusa, New DeLHI.
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MR. DEPUTY-SPEAKER : The

hon. Member may read from the state-
ment that he has given.
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MR. DEPUTY-SPEAKER : At this
rate I will not allow you. You must
read the statement that you have given.
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SHRI A. C. GEORGE (Mukunda-
puram) : May I bring to the notice
of this House a very tragic andserious
incident which took place down south P

A very serious explosion and fire took
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